
1 Papers Laid [9 JAN 1991] on the Table 2 
 

RAJYA SABHA 
Wednesday the 9th January, 1991 19th 

Pausa, 1912 (Saikia) 

The House met at eleven of the clock. The 
Vice-Chairman (Shrimati Jayanthi  Natarajan)   
in  the   Chair. 

PAPERS LAID ON THE TABLE 

1, Report    (Volume I and II) and Accounts     
(1989-90)  of the Coal India Limited, 
Calcutta and rela ted papers 

IX Report and Accounts (1989-90) of the 
Central Power Research Institute, Bangalore 
and related papers 

 

I. Report and Accounts (1988 89) of the 
Shipping corporation of India Limited, 
Bombay and related papers. 

II. Report and Accounts (1989-90) of the 
National Ship Design and Research Centre, 
Vishakhapatnam and related papers. 

HI. Report and Accounts (1989-90) of the  
Seamen's     Provident     Fund Organisation, 
Bombay and related papers. 

SHRI KALYAN SINGH KALVI): 
Madam, on behalf of SHRI MANUBHAI 
KOTADIA, I lay on the Table: 

I. (1) A copy each (in English 
and Hindi) of the following papers 
under sub-section (1) of section 
619A of the Companies Act, 1956:— 

(a) Thirty-ninth Annual Report and 
Accounts of the Shipping Corporation of 
India Limited, Bombay, for the year 
1988-89, together with the Auditors' 
Report on the Accounts and the com-
ments of the Conrotrolled and Auditor 
General of India thereon. 

(b) Review by Government on the 
working of the Corporation. 

(2) Statement   (inEnglish   and 
Hindi) giving reasonsfor the delay 
in laving the papersmentioned at 
(1) above. 

[Placed in    Library.   See No.    LT-
1676/91] 

II. A copy each (in English and 
Hindi)   of   the   following  papers: — 

(a) Annual Report and Accounts of 
the National Ship Design and Research 
Centre, Visa-khapatnam, for the year 
1989-90, together with the Auditors' Re 
port on the Accounts. 


